f1 TEM NO. 33 REG STRAR COURT. 2 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Petition(s) for Special Leave to Appeal (C No(s). 3177/2015
STATE BANK OF | NDI A Petitioner(s)
VERSUS
DR. VI RENDRA PAL KAPOOR & ORS. Respondent ( s)
(with office report)
Date : 10/02/2016 This petition was called on for hearing today.
For Petitioner(s) M . Annol Chandr a, Adv.
Sanj ay Kapur, Adv.

M
For Respondent (s) M. Avi ral Shukl a, Adv.
M. Ardhenduraul i Kumar Prasad, Adv.
M. Parmanand Gaur, Adv.
Ms. Neehari ka Aggarwal , Adv.
Ms. B. Vijayal akshmi Menon, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER
The r espondent Nos. 1 & 2 have fail ed to file t he counter
af fidavit wi thin t he period sti pul at ed under t he rul es. Four weeks
time as | ast chance is gi ven to t he r espondent No. 3 to file t he
count er affidavit. Service  of notice is conplete on the r espondent

No. 4, but no one has entered appearance on his behal f.
List the matter again on 31.03.2016.
(M V RAMESH)
Regi strar
SB



